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| 282/2006 Raghu Mandan SharmaVs KV.5 & Others.
" Order
06

hod Choundhary, counsel for the applicant.

The learned counsel appearing for applicant wantsl;_t‘q withdraw thm

He also prays that he may be given libert.y to file a fresh appiicaﬁién.
betmitted. The O.A. is, therefore, dismissed ag withdrawn. However,
plicant is given aliberty to file a fresh O.A., if'he is so advised.

/

{ R.R. Bhandari )
Administrative Member
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